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Corporation should be wound up, as it 
has not been a commercially viable 
organisation. The Committee reiterat­
ed this recommendation in it* "Action 
Taken” report on tbe said sixty- 
second Report The committee’s re­
commendation is under Government’s 
consideration.
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Short Supply of Small Tractor to 
Madhya Pradeah

2417. SHRI G. C. DIXIT: WiU the
Minister ol AGRICULTURE be pleas­
ed to state:

(a) whether small tractors are in 
short supply in Madhya Pradesh as 
compared to the other States; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
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